
TO BE PUBLI SHED I N ·PART II SECT I ON 3(i i l OF THE GAZETTE OF INDIA . 
Government of I nd ia ! 
Minis tr y of Finanoe 

(D epartment of ~evenue & Ins uranc e ) 
•• • ••• 

Ne\v Dolhi, t h e 4-th November, 1972. 

NOTIFICATIO N 
CO HRI GENDtM . 
i NOOME TAX .. . 

No . 215 (F . No . 404/74/72-Il'OC): I n ex erc ise of the poV~ers ·conf erred by s ub-claus -e (i i i) o f cla U§i e (44) o f S ect i on 2 of the I ncome-tax Act, 19 61 ( 45_of 1961),.the Cen~tal Gover nment hereby makes t h e following corr e ction i n t he No ti f ication of t he Gover nment of I nd i a , Mini stry o f F inanc e (Department of Reven ue & Insurance) No . 199 (F. No. 404/74/72-I TC C) dat ed 10. 10. 72 . 
The ngnes at S 1. Nos . 10.., 14 & 15 shall be read as under: 
Sl . No . 1 g 

Sl. No .14 
Sl. No . 15 

Bi men Bhat t achar ya 
S unil Ranj an Mitr a 
S aty endr a N at h Roy. 

Sd/-
( ,l\.K. Nas t a) 

Uhder Secretary to the Government of India 
The Manag er, 
Govt. o f Indi a Pr ess ; 
New "Delhi •. 

No. 21 5 (F.No. 404/74/72-I TCC) 
Copy forw ard ed t o :-

1. All Commis sioners o r I ncome-tax. 2 . All Add i tional Commi s sioner s o f I ncome- tax. 3. All Directors of I nspe ct ion. 4. The Di rector, I RS (DT) St aff College , Nagpur. 5. The Chief S ec rotar y t o Govt. o f Wes t Bengal, Calcut.ta . 6. The Comptroller & Audi tmr General of I ndi a, N.Delhi (25 copies : 7. The 1\cco unt vrit Generol , Wes t Beng el , CaLcutta. 8 . All off icers/ S ections in the .Board 's offit~e .. ··l· g .. Sbri P. B. Venkatas ubr amenian, Joi nt Secret ary , Mi nistry of Lew 1 · New Delhi. · . 
1 0 ~ Bulletin Section (3 copi es)w '11. Guar d File . 

S • C • J? at h el{ . llid er S e or e t ar y No . CC/ITCC/37 7/1 43/RSP/72 
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( A. K ~ N as t € ) 
t o the Gover nne nt of I ndia 


